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THE GAUHATI HIGH OURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

NO.HC.vII-6s I 2OOs I 3Ot4 I A

Shri Saptarshi Garg,
loint Registra r (Vigilance),
Gauhati High Cou rt,
Guwahatl.

Smtr l4a aya Dcb,
Presiding Officer/ Member,
M.A.C.T, Nalbari

Datcd Guwahati, the April,2023

Casual leave,

Your letter No. ['4ACT/N/107 dtd.03.04.2023Ref:-

Madam,

With roferencc to thc above, I am dirccted to inform you that your prayer for

casual leave on 06.04.2023 along with station leave permission, with the official

vehicle, at own cost, from the morning of 06.04.2023 till the morning of 10.04.2023,

has bcen granted. Thc District & Sessrons ludqe, Nalbari and in his absence the next senior

most ludtcial offlcer would remain in charge of your court and offce during your absence.

Yours faithfully,

e d/-
]T. REGISTRAR ruIGILANCE)

Memo NO.HC.VII-65 2005/ 3015-3 o16/A dated ) l'Oll '2023
Copy to

Thc Distnct & Sessions Judgc, Nalbart.

The Prolect lvlanager, Gauhatt Hiqh Court
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